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Arrest of a Lady Candidate for LolOSabha
Elecrio n along with an Ex-MJP. Under
NSA at Bulandshahr, U. P.
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Hurdles being created in the beautiication
plan of Bhopal CHy
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Reported Circulation of Fake Currency
Notes and Illegal Foreign Postal Stamps in
Kerala

SHRI B. V. ABDULLA KOYA (Kerala):
Mr. Vice-Chairman, Sir, I would, first of all,
thank you for giving me this opportunity of
bringing to your ao-tice a matter of high
importance. Thei IMangalam, a popular
Malayalam daily, dated 27th November 1991,
published an alarming report about the
prevailing circulation of fake currency notes
of the value of Rs. 100, Rs. 20 and Rs. 10. The
paper has also published that fake postal
stamps of high value of the Gulf State of UAE
are also in circulation in the State of Kerala.

I would like to know whether this serious
matter has come to the attention of the
Government and especially the attention of
the hon. Finance Minister and the Home
Minister and what immediate action they
propose to take iagainst this so as to save
ignorant people from these difficulties. The
paper has also published a ¢ photo-copy of the
currency notes and the stamps. There is also
another report in the same paper that a man
has been arrested with a bundle of fake notes
of the denomination of Rs. 10 in his
possession at Kottayam. The Crime Branch
Police has already registered nine cases this
year alone.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Mr.
Home Minister, it is for you.

THE MINISTER OF HOME AFFAIRS
(SHRI S. B. CHAVAN): I have noted it.

THE VICE-CHAIRMAN (SHRI
BOASKAR ANNAJI MASODKAR): The
Home Minister has taken note of this serious
matter.



